
MINUTES OF EFC NO.6/AM09  DATED 11.09.2008
 

Meeting No.6/AM09 of Export Import Facilitation Committee (EFC) was held on 11.09.2008 under Chairmanship of Dr. Shyam Agrawal, IAS, Additional
Director General of Foreign Trade.
 
2.                         Following officials attended:
 

1.         Shri Anil Aggarwal, Jt.DGFT                                         DGFT
2.         Shri T.M. Skaria,DDG                                                   DGFT
3.         Shri S.K. Jain, DO                                                         DIPP
4.         Shri P.P. Srivastav, DIA                                                            C&PC
5.         Shri V.C. Agrawal, IA                                                   DHI
6.         Shri Sunil Kumar, S.O.                                                   DAC
7.         Shri Din Dayal, SO                                                        AHD&F

 
 

3.                  After deliberations, following decisions were taken:
 
3.1       (A)      Import Cases (Total 93 Cases)
 

3.1.1           Following 35 applications for import were approved.
 

Sl.
No.

Case
No.

Name of the Firm/File No. Date of
receipt of
application 
MM/DD/YYYY

Item of import CIF Value.

Remarks

1 1

Dabur Pharma ltd.,
Ghaziabad.                     
1/53/8/675/AM09/D­43

3/17/2008 Cerous Chloride,
Anhyd ­ 10 Kgs.

Rs.386885/­

 

2 2

Mehra Drug House,
Amritsar.                 
1/53/8/778/AM07/M­64

3/21/2008 Acconitum
Hetrophuylum (Attes) ­
5000 Kgs.

Rs.1200000/­

Approved for
PRC approval

3 3

K.K. Trades, Amritsar.        
1/53/8/777/AM07/K­30

3/21/2008 Acconitum
Hetrophuylum (Attes) ­
5000 Kgs.

Rs.1350000/­

Approved for
PRC approval

4 4

Kartik Traders, Ghaziabad.  
1/53/8/701/AM08/K­36

3/31/2008 Salampanja, Saussurea
Lappa (Kuth) 500 Kgs
+ 25000 Kgs.

Rs.1650000/­

Approved for
PRC approval

5 5 Mistsul Kinzoku Components
India P. Ltd.,
Haryana.                          
1/53/8/12/AM09/M­2

4/9/2008 MMS2 Powder
consisting of 65%
Cerium Oxide, 30%
Zirconium Oxide and 5
% Lanthar ­ 12000 Kgs.

Rs.36013926/­ Approved (i)
MMS ­ 5880
Kgs. (ii) M21 ­
2362.5 Kgs. (iii)
Oxide Powder ­



(ii) M21­ZC Powder as
detailed in application ­
5000Kgs.            (iii)
Lanthanum Oxide
Powder ­ 200 Kgs.

99.75 Kgs.
proportionate
CIF value.

6 7

Raj Marine Consultants (P)
Ltd., Pune.                       
1/53/162/219/AM09/R­11

5/15/2008 569 Nos. of
Ornamental fishes.

Rs.36569.03/­

 

7 11

Shree Shivaji Global Exports,
Amritsar.          
01/53/8/140/AM09/S­41

6/27/2008 150000 Kgs. of Kuth
(Saussurea Laapa).

Rs.6300000/­

Approved for
PRC approval

8 15

Orchid Research Laboratories
Ltd., Chennai.                 
1/53/8/162/AM09/O­3

7/4/2008 4150 Nos. of Rats &
Minces as detailed in
the application.

Rs.1,58,80,220.59/­

 

 

Sl.
No.

Case
No.

Name of the Firm/File No. Date of
receipt of
application 
MM/DD/YYYY

Item of import CIF Value.

Remarks

9 16

Torrent Pharmaceuticals Ltd.,
Ahmedabad.        
1/53/8/153/AM09/T­13

7/4/2008 1400 Nos. Rats as
detailed in the application.

Rs.13662357/­

 

10 17

New Age Industries,
Mumbai.                  
1/53/8/158/AM09/N­16

7/8/2008 25000 Kgs. of
bromotrifluromethane
(Halon Gas 1301 Gas.)

Rs.9516000/­

 

11 25

Bharat Engineering Works,
Mumbai.     
1/53/8/154/AM09/B­3

7/15/2008 3000 Kgs. of Halon 1301
and 5200 Kgs. of 1211

Rs.7320000/­
Approved
subject to
MOEF
clearance.

12 31

Syngene International Ltd.,
Bangalore.        
01/53/8/209/AM09/S­51

7/23/2008 31520 Nos. Laboratory
Animals as detailed in the
application.

Rs.68551032/­

 

13 33

Aeroflot Russian Airlines,
New Delhi.                
01/53/8/211/AM09/A­28

7/25/2008 (I) Aircraft Equipment &
Parts as detailed in
Section "A" attached  (ii)
Publicity and Giveaway
Gifts Articles as detailed in
Section "B" attached.

Rs.1500000/­

Approved
subject to ITC
(HS) details
from the firm.

14 38

New Age Industries,
Mumbai.                  
1/53/8/158/AM09/N­20

7/29/2008 25000 Kgs. of
Bromochloro Di
Fluoromethane CF2 BR
CI ( Halon Gas 1211
Gas).

Rs.10750000/­
Approved
subject to
MOEF
clearance.

15 39 Manali Petrochemicals Ltd.,
Chennai.              
01/53/8/217/AM09/M­16

7/29/2008 700 MT of HCFC ­ 141 B Rs.63357000/­ Subject to
earlier
application
approved.



16 42

Ceeqiemce Technologies P.
Ltd., Chennai.          
1/53/162/516/AM09/C­22

7/30/2008 Split Airconditioners
(Indoor units & Outdoor
Units) Containing HCFC­
22 gas. 30 Nos.

Rs.666930/­

 

17 47

Schlumberger Asia Services
Ltd., Mumbai. 
1/53/8/229/AM09/S­57

8/5/2008 1800 EA Charge,
Powerjet, Omega 4 505
HMX.

Rs.16,26,834.24/­

 

18 61

The Central Reserve Police
Forece (MHA), New
Delhi.                
1/53/8/114/AM09/C­13

8/13/2008 One No.7.62 MM Sniper
Rifle (Model 417)
Accessories and Spares
(As sample).

Rs.12545/­

 

19 62

Ceasefire Industries,
Mumbai.                           
1/53/8/231/AM09/C­23

8/13/2008 40000 Kgs. of HCFC
Blend (as detailed in the
application)

Rs.9412800/­
Approved
subject to
MOEF
clearance.

20 65

Shri PSM Hotels and Real
Estate Ltd., Chennai.      
1/53/162/637/AM09/S­63

8/19/2008 Split Airconditioners
(indoor & out door units)
containing HCFC­22.

Rs.6,19,544/­

28 Nos.

21 66

Schlumberger Asia Services
Ltd., Mumbai. 
1/53/8/244/AM09/S­64

8/20/2008 Explosive as detailed in
the application.

Rs.2,93,89,250.53/­

 

22 74

KMR Trading, Chennai  
1/53/8/251/AM09/K­8

8/25/2008 O' General Split Air
conditioner with R­22
(HCFC) Gas complete set
(Both Indoor & outdoor
units) ­ 1127 Nos.

Rs.96,51,829.25/­

 

 

Sl.
No.

Case
No.

Name of the Firm/File No. Date of
receipt of
application 
MM/DD/YYYY

Item of import CIF Value.

Remarks

23 75

Border Security Force, new
Delhi.                
1/53/162/Dy.580/AM09/B­8

8/25/2008 (i) 3 Nos. of Automatic
Grenade Launchers
(ii) 200 Nos. of 30mm
grenades.

 

 

24 76

The Indian Hotels Company
Ltd., Mumbai. 
1/53/8/254/AM09/T­19

8/27/2008 Kome (Koshiibuki)
Rice ­ 5000 Kgs.

Rs.14228070.20/­

 

25 78

HLS Asia Ltd., Noida.      
1/53/8/242/AM09/H­11

8/28/2008 Airconditioner 13.5
filled with HCFC­22
Gas ­ 4 Nos.

Rs.97180/­

 
26 79 Southern India Aqariests,

Chennai.                
1/53/8/26/AM09/S­9/IC

4/16/2008 333100 Nos.
ornamental fish.

Rs.1157500/­ File already
submitted for
approval on the
basis of old



licence issued to
firm.

27 80

National Serurity Guard (NSG),
New Delhi.       
1/53/162/325/AM09/N­17

7/9/2008 Issue of 'No Objection
Certificate' for Import
of Weapons,
Accessories and
Spares ( As detailed in
the application)

No Cost.

 

28 81

Bajaj Hindustan Ltd.,
Mumbai.                 
1/53/8/357/AM09/B­28

8/7/2008 New Bell 407
Helicopter ­ One.

Rs.214186704/­

 

29 82

Fairmonth & Hotel Ltd.,
Chennai.           
         1/53/162/665/AM09/F­4

8/25/2008 12 Nos. of Split
Airconditioners
Containing HCFC­22
Gas.

Rs.346148/­

 

30 83

Conservator of Forests
Junagadh, Gujarat.        
1/53/162/703/AM09/C ­ /IC

8/27/2008. (i) for import of 4 Nos.
African Chaeetah (as
detailed in the
application)  (ii) for
export of 3 Nos.
Asiatic Lion (as
detailed in the
application).

No cost. For
Exchange

Recommended
for approval of
CIM.

31 84

Schlumberger Asia Services
Ltd., Mumbai.   
1/53/8/256/AM09/S­67

8/28/2008 Explosive Rs.5831445.59

 

32 85

Reliance Industries Ltd.,
Mumbai.                     
1/53/8/257/AM09/R­28

8/28/2008 Explosive Rs.31989035.97

 

33 88

Bapuji Educational Association,
Davangere. 
1/53/162/686/AM09/B­9

8/28/2008 130 Nos. of Split
Airconditiones
Containing HCFC­22
Gas.

Rs.2935900/­

 

34 92

IBM India (P) Ltd.,
Bangaloe.                    
1/53/8/621/AM08/I­32

8/5/2008 1 No. of Camera and
93 Nos. of various
types of cable/ Cable
Assembly.

Rs.664620/­

As per guidelines

35 93

Dell India Pvt. Ltd.,
Bangalore.     
            1/53/8/187/AM08/D­7

8/20/2008 Refurbished
Computer parts as
detail in the Agenda.

Proportionate CIF
value.

As per guidelines
 
 

 
 
 
 
 
 



3.1.2                    Following 5 applications for import were rejected.
 

Sl.
No.

Case
No.

Name of the Firm/File
No.

Date of
receipt of
application 
MM/DD/YYYY

Item of import CIF Value.

1 6

Rainbow Flying
Academy (P) Ltd.,
Ahmedabad.       
1/53/162/82/AM09/R­2

4/21/2008 5 Nos. Training
Aircrafts.

Rs.30000000/­

2 13

United Phosphorus Ltd.,
Mumbai.                     
1/53/8/145/AM09/U­4

6/30/2008 3000000 Kgs. of
Carbon Tetra
Chloride.

Rs.43522500/­

3 40

Bethel Charitablke
Organisation, Andhra
Pradesh.                     
1/53/162/518/AM09/B­6

7/30/2008 Used Clothes as
detaile in the
attache list.

Rs.350000/­

4 46

Blue Star Ltd.,
Mumbai.   
1/53/162/545/AM09/B­7

8/4/2008 300000 Kgs. of
Freon 22/R­
22/Refrigerant ­
22

Rs.35,640,000/­

5 73

E I Dupont India P. Ltd.,
Haryana.                
01/53/8/247/AM09/E­16

8/25/2008 Freon 22 (R 22)
1,00,000 Kgs.

Rs.88,58,000/­

 
 

3.1.3                    Following 18 applications were approved on ex­post facto basis:­
 

Sl.
No.

Case
No.

Name of the Firm/File
No.

Date of
receipt of
application 
MM/DD/YYYY

Item of import CIF Value.

Remarks

1 8

Cadila Healthcare Ltd.,
Ahmedabad.                   
1/53/8/120/AM09/C­14

6/17/2008 15750 Nos. of
Day old Parent
Stock pekin
Ducks.

Rs.8603100/­ Approved on
file.

2 12

Tata Institute of
Fundamental Research,
Mumbai.                 
1/53/162/390/AM09/T­12

6/30/2008 3 Pairs of Pax6
Knockout Mice.

Rs.135000/­ Approved on
file.

3 14 Venky's (I) Ltd., Pune.   
01/53/8/148/AM09/V­4

7/1/2008 7000 Nos. of
Specifric
Pathogen Free
(SPF)

Rs.13874623/­ Approved on
file.



Grandparent
Eggs.

4 18

Glenmark Pharma
Ceutical Ltd., Mumbai.  
1/53/8/162/AM09/G­12

7/9/2008 2300 Nos. of
rats male and
female as
detailed in the
application.

Rs.9921489.10 Approved on
file.

5 19

Glenmark Pharma
Ceutical Ltd., Mumbai.  
1/53/8/160/AM09/G­10

7/9/2008 1000 Nos. Male
and Female
mice as detailed
in the
application.

Rs.2306281/­ Approved on
file.

6 20

Glenmark Pharma
Ceutical Ltd., Mumbai.  
1/53/8/161/AM09/G­11

7/9/2008 1000 Nos. Pig
as detailed in
the application.

Rs.3484458.91 Approved on
file.

7 23

Glenmark Pharma
Ceutical Ltd., Mumbai.  
1/53/8/168/AM09/G­14

7/12/2008 900 Nos. Male
and Female
rats.

Rs.8679095/­ Approved on
file.

 

Sl.
No.

Case
No.

Name of the Firm/File
No.

Date of
receipt of

application 
MM/DD/YYYY

Item of import CIF Value. Remarks

8 27

Sun Pharma Advanced
Research Ltd., Mumbai. 
1/53/8/197/AM09/S­50

7/18/2008 26 Nos. Male and
26 Nos. Female
Beagle Dogs.

Rs.1944517.50/­ Approved
on file.

9 28

B.S. Internatinal, New
Delhi.                         
1/53/8/177/AM09/B­4

7/21/2008 5900 Nos. of Air
Conditioner with
R­22 Gas (Split
and window
types) with
remote.

Rs.54000900/­ Approved
on file.

10 35

Suven Life Sciences
Ltd.,
Hyderabad.                  
01/53/212/AM09/S­52

7/25/2008 40 Nos. Beagle
Dogs male and
female.

Rs.1671722/­ Approved
on file.

11 41

Master Maryk Sahney,
Bangalore.                
01/53/8/220/AM09/M­14

7/30/2008 3 Nos. of Riding
Equestrain
Horses.

Rs.3710000/­ Approved
on file.

12 48

Sun Pharma Advanced
Research Company
Ltd.,
baroda.                      
1/53/8/228/AM09/S­58

8/5/2008 20 Nos. of Male
and Female
Beagle Dogs.

Rs.7,72,934.40/­ Approved
on file.

13 50 Maruti Suzuki India Ltd., 8/5/2008 456 Kgs. of CEC Rs.339886/­ Approved



New Delhi.                 
1/53/8/225/AM09/M­17

Legislative Fuel ­
CEC­RF­02­03

on file.

14 51

Southern Paradise Stud
& Developers P. ltd.,
Mumbai.                    
1/53/8/226/AM09/S­54

8/5/2008 12 Nos.
Broodmares.

Rs.19200000/­ Approved
on file.

15 55

Hazara Stud Farm,
Ambala.                      
1/53/8/234/AM09/H­10

8/11/2008 12 Nos.
Broodmares.

Rs.15480000/­ Approved
on file.

16 60

Rosery Stud &
Agriculture Farm,
Muktsar.         
    01/53/8/232/AM09/R­
23

8/13/2008 2 Nos. Stallion Rs.7,00,000/­ Approved
on file.

17 68

Riviera De Goa Resorts
& Hotels (P) Ltd.,
Goa.    
1/53/162/635/AM09/R­27

8/21/2008 (I) 76 Nos
Daiking Air
Conditioners
With HCFC­22
gas (ii) 17 Nos.
KRC47 ­ 2A
(Corded Remote
for FDB's) (iii) 4
Nos. BYC125­
W19 (Grills for
ducts)

Rs.9,73,987.20/­ Approved
on file.

18 70

SSP Enterprise,
Chennai.
01/53/162/439/AM09/S­
44

8/25/2008 2000 Units of
O.General Split
Airconditiooners
containg HCFC­
22.

Rs.1,07,95,000/­ Approved
on file.

 
 

 
 
 
 
 
3.1.4                    Following 35 applications for import were deferred.

 

Sl.
No.

Case
No.

Name of the Firm/File
No.

Date of
receipt of
application 
MM/DD/YYYY

Item of import CIF Value.
Referred
Ministry/
Department

1 9 Indo Canadian Swine
Breeders,

6/17/2008 130 Doses of Swine Rs.601750/­   AHD&F.



Ludhiana.        
1/53/162/353/AM09/I­13

2 10

NASA Firetech
Incorporated,
Ahmedabad.                 
1/53/162/AM09/N­3

6/27/2008  (i) 2 MT of
Chlorotetrafluoroethane
(HCFC­124)
(ii) 2 MT of
Pentrafluoroethane
(HCFC­123) 
(iii) 1 MT of
Pentrafluoropropane
(HCFC­245fa) (R­247fa

Rs.4276300/­   MOEF and
C&PC.

3 21
Mayura Trading, Surat.  
01/53/8/165/AM09/M­12

7/9/2008 10000 Pcs. of Live
Tropical Fish.

Rs.152736/­   AHD&F

4 22

Gunmark Armoury,
Pune. 
01/53/162/442/AM09/G­
13,
01/53/162/493/AM09/G­
17

7/10/2008 (i) 20 Nos. Air
Pistol/Rifles (ii) 01
Hand Pump as detailed
in the application.

Rs.250160.40  YA&S. 

5 24

Samadhan Polishing
Products,
Mumbai          
01/53/162/455/AM09/S­
46

7/15/2008 74000 Kgs. of Used
Damaged Jute Bags

Rs.1689900/­

  Jute
Commissioner,
Kolkata.

6 26

Excel Colours & Farits
Ltd., Jaipur.                 
01/53/8/190/AM09/E­12

7/17/2008 1250 Kgs.
Praseodymium.

Rs.2000000/­ DIPP, DAE and
C&PC.

7 29

Aurigene Disovery
Technologies Ltd.,
bangalore.                
01/53/8/205/AM09/A­27

7/22/2008 885 Nos. of Rat &
Mice as detailed in the
application.

Rs.3714862.50 AHD&F

8 30

Gunmark Armoury,
Pune. 
01/53/162/482/AM09/G­
15

7/22/2008 1 No. of .22 LR Calibre
Rifle, (as detailed in
the application)

Rs.250160.40 YA&S

9 32

The Tata Power
Company Ltd.,
Mumbai.              
1/53/8/214/AM09/T­15

7/24/2008 1 No. helicopter Model
MD Explorer 902 with
optinal equipments.

Rs.275536080/­   DGCA

10 34 Bhagyalaxmi Dairy
Farms P. Ltd.,

7/25/2008 11 HO 8215 DE­SU
Testify ­ Et as detailed
in the application.

Rs.776420/­   AHD&F



Pune.          
01/53/8/213/AM09/B­5

11 36

Amit and Bijoy
Enterprise, Darjeelling.  
01/53/162/405/AM09/A­
19

7/28/2008 80 Pcs. (20,000,000
Kgs.) of Buffalo

Rs.655800/­ AHD&F

 

Sl.
No.

Case
No.

Name of the Firm/File
No.

Date of
receipt of

application 
MM/DD/YYYY

Item of import CIF Value. Referred
Ministry/
Department

12 37

Amit and Bijoy Enterprise,
Darjeelling.  
01/53/162/406/AM09/A­20

7/29/2008 640 pcs. (48000
Kgs.) of Pig.

Rs.2112000/­ AHD&F

13 43

Polyplast Industries,
Jaipur.                           
1/53/162/613/AM09/P­6

7/2/2008 Plastic Waste ­ 46
MT.

Rs.1000000/­   MOEF and
C&PC.

14 44

Director, Sheep
Husbandry Department,
Jammu.                      
1/53/162/1222/AM08/J­21

7/10/2008 500 Nos. sheep
embryos.

Rs.4433000/­ AHD&F

15 45 Director, Sheep
Husbandry Department,
Jammu.                      
1/53/162/1222/AM09/J­7

7/17/2008 200 Rambouillet,
300 Corriedale and
400 Dorper Sheep
Embryos.

Rs.16641000/­   AHD&F.



16 49

Junilanat Biosys Ltd.,
bangalore.                     
1/53/8/224/AM09/J­6

8/5/2008 55000 Nos. of
Rat/Mice/G.pigs as
detailed in the
application.

Rs.109909180/­   AHD&F.

17 52

Papai Enterprise, 24
Pargonas.                  
1/53/162/36/AM09/P­2

8/5/2008 100 MT of Live
Fish (Pangas
seed).

Rs.10,00,000/­   AHD&F.

18 53

Kothari Optical Industries,
Mumbai.                    
1/53/8/230/AM09/K­5

8/7/2008 Waste, Porings
and Scrap of
Plastics ­ Cellulose
Acetate Scrap
9C.A Scrap ­ 200
MT.

Rs.2200000/­   MOEF and
C&PC.

19 54

Asahi India Glass Ltd.,
New Delhi.                
01/53/162/580/AM09/A­29

8/11/2008 6000 MT of Slag
(Calumite)

Rs.4,79,94,000/­   Mines, MOEF
and Steel.
Application to be
sent to DIPP.

20 56

Ranbaxy Lab, Ltd., New
Delhi.                
      01/53/8/238/AM09/R­
25

8/12/2008 180 Nos. of Mice
female as detailed
in the application.

Rs.9,13,525/­   AHD&F.

21 57

Ranbaxy Laboratories
Ltd., Mohali.                
1/53/8/239/AM09/R­24

8/12/2008 Adult Female
Xenopus Laevis
Frog 1 year old ­ 20
Nos.

Rs.42550/­   AHD&F.

 

Sl.
No.

Case
No.

Name of the Firm/File
No.

Date of
receipt of

application 
MM/DD/YYYY

Item of import CIF Value. Referred
Ministry/
Department

22 58

Tata Institute of
Fundamental Research,
Bangalore (NCBs).    
01/53/162/606/AM09/T­
17

8/13/2008 90 Nos. Mice
(male/female) (as
detailed in applications.

Rs.172660/­   AHD&F.

23 59

Tata Institute of
Fundamental Research,
Bangalore (NCBs).    
01/53/162/605/AM09/T­
18

8/13/2008 30000 Nos. Drosophila
Melenogaster Strains
(Vials)

Rs.2,07,00,000/­   AHD&F.

24 63 Modern Pet Centre,
Kolkata.                      

8/18/2008 Live Ornamental Fish, ­
4716 Nos.

Rs.216924.50   AHD&F



1/53/162/620/AM09/M­
18

25 64

Deccan Aviation Ltd.,
Bangalore.                
01/53/8/241/AM09/D­18

8/19/2008 600000 Kilo litres of Air
Turbine Fuel.

Rs.27,90,00,00,000/­   P&NG.

26 67

Cheminova India Ltd.,
Mumbai.                  
1/53/8/245/AM09/C­25

8/20/2008 Ammonium Sulphate ­
140 MT.

Rs.3097640/­   MOEF and
C&PC.

27 69

Punjab Chemicals &
Crop Protechtion Ltd.,
Chandigarh.                 
1/53/8/246/AM09/P­7

8/21/2008 Bromo Chloro Methane
(CBM) ­ 96200 Kgs.

Rs.1,94,43,224/­   MOEF and
C&PC.

28 71

Mundra Port & special
Economic Zone Ltd.,
Ahmedabad.                
1/53/8/250/AM09/M­19

8/25/2008 2 Sets GNSS Rover
Kit and 2 Radio
System as detailed in
the application.

Rs.31,80,211.20   MHA and
DoT.

29 72

Steel Authority of India
Ltd., Jharkhand.         
1/53/8/253/AM09/S­66

8/25/2008 Refrifgerant Gas R­124
­ 1000 Kgs.

Rs.9,53,120/­   MOEF.

30 77

Caterpillar India (P) Ltd.,
Chennai.                 
1/53/8/255/AM09/C­26

8/27/2008 3 Nos. Secoond hand
Diesel Engine as
detailed in the
application.

Rs.382950/­   DHI.

31 86

Coromandel Fertiliser
Ltd., Secunderabad.     
1/53/162/683/AM09/C­
27

8/28/2008 Bromothifluoromethane
­ 15 Kgs.

Rs.81000/­   MOEF and
C&PC.

32 87

Commissioner of Police,
Brihan Mumbai.         
01/53/162/670/AM09/M­
20

8/28/2008 MP­5 Weapons with
Magazine ETE ­ 60 qty.

Rs.128690/­   MHA.

33 89

Elcome Marine Services
P. Ltd., Mumbai.          
1/53/8/259/AM09/E­17

8/29/2008 WH ­ RBII Radar
Beacon Complete
MDC ­ 1820BB Radar
Complete with All
Accessories ­ 2 Nos.

Rs.418316 +
611064

  MHA.
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34 90 Elcome Marine
Services P. Ltd.,
Mumbai.          
1/53/8/260/AM09/E­18

8/29/2008 WH­RBII Radar
Beacon Complete ­
6 Nos.

Rs.3772656/­   MHA.

35 91

Sans Craintes Stud
Farm Pvt. Ltd.,
Coimbatore. 
1/53/8/258/AM09/S­68

8/29/2008 3 Nos. of
Broodmares.

Rs.8500000/­   AHD&F.

 
3.2 (B)         Export Cases (Total 140 cases)
 

3.2.1                Following officials attended from export side:
 

1.         Ms Vibha Bhalla, Jt.DGFT                                           DGFT
2.         Rajiva Kumar, DDG                                                     DGFT

 
3.2.2        Following 29 applications for export were approved.
 

Sl.
No.

Case
No.

Name of the firm , File No
 

Dt of receipt of
application
MM/DD/YYYY

Product     and
Quantity
 

Deptt/
Remarks

1 4 Advinus Therapeutics (P) Ltd,
Blore
01/91/110/739/AM08/EC
 

03/19/2008 Rodent plasma and serum samples
for analysis(non returnable)

MOEF

2 5 Synchron Research Services (P)
Ltd,  Gujarat
01/91/110/757/AM08/EC
 

03/25/2008 Human  plasma  samples  for
analysis  purposes—8.1  liters
(5400  vials  each  contains  1.5  ml
plasma)

DGHS

3 11 Advinus Therapeeutics (P) Ltd, 
Blore
01/91/110/40/AM09/EC
DOA­04/23/08

04/23/2008 Lung, Skin patch, Prostate, Brain,
Spleen, Pancreas, Kidney, Heart,
Thymus, Adenal gland, plasma
and Serum samples­­­Rodent

MOEF

4 14 The Premier Mica Company,
Gudur
01/91/180/1296/AM08/EC
DOA­04/25/2008

04/25/2008 Silica Sand Processed brown ­­
­1000 Kgs
 
FOB value US$­­150/­

M/o Mines

5 18 Quintilies Research India (P)
Ltd,   Banglore
01/91/110/102/AM09/EC
DOA­ 05/12/08

05/12/08 Whole human blood—907 ml
Human serum—2218 ml
Human plasma—702 ml

DGHS

6 25 Novarties Healthcare (P) Ltd,
Mumbai
01/91/110/162/AM09/EC
DOA—06/02/0008

06/02/08 Whole blood­650 ml
Serum—623 ml
Urine—450 ml

DGHS



7 27 Novarties Healthcare (P) Ltd,
Mumbai
01/91/110/173/AM09/EC8
DOA—06/12/0008

06/12/08 Plasma—2580 ml DGHS

8 38 MSD Pharmaceuticals P. Ltd,
Gurgaon
01/91/110/233/AM09/EC
07/08/2008

07/08/08 Human plasma samples—1400
vials (not exceeding 5.00ml each)

DGHS
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9 44 Biogen Idec Biotech India
Pvt. Ltd., Gurgaon
01/91/110/248/AM09/EC
07/11/2008

07/11/08 Human Whole Blood – 32063
ml
Serum samples – 30313 ml
Urine – 5000 ml
Biopsy Tissue Block – 125
Blocks Slides prepared from
bone marrow aspirates –
1250 slides.

DGHS

10 55 Quin餙�les Research India (P)
Ltd., Bangalore
1/91/110/102/AM09/EC
DOA—08/01/08

08/01/08 Whole Human Blood‐9078 ml,
Human Serum‐2218 ml and
Human Plasma 702 ml

DGHS

11 56 Synchron Research Service
Pvt. Ltd., Ahmedabad
1/91/110/296/AM09/EC
DOA‐‐‐ 08/01/08

08/01/08 Human Plasma Samples for
Analysis purpose‐9.0 liters
(6000 vials each contains 1.5
ml plasma).

DGHS

12 57 Serdia Pharmaceu餙�cals India
Ltd., Mumbai
1/91/110/299/AM09/EC
DOA‐‐ 08/01/08           

08/01/08 (i)Whole Blood/Serum‐60,000
ml (17200 tubes/vials,)
(ii) Haematology Sides‐2200
slides

DGHS

13 58 Aven餙�s Pharma Ltd., Mumbai
1/91/110/302/AM09/EC
DOA 08/05/08

08/05/08 Blood Plasma Samples for
tes餙�ng leflunomide level‐20
tubes of 4ml each (80ml)

DGHS

14 61 Vimta Labs Ltd., Hyderabad 08/06/08 Human Plasma Samples‐15 DGHS



1/91/110/308/AM09/EC
DOA‐‐08/06/08

liters (7500 Rai Vials)

15 67 Synchron Research Services
Pvt. Ltd.,Ahmedabad.
1/91/110/315/AM09
DOA‐‐08/06/08

08/06/08 Human plasma samples for
analysis purpose ‐‐‐7.560
liters (5040 vials each
contains 1.5 ml plasma)

DGHS

16 69 BA Research India Ltd.
Gujarat
1/91/100/319/AM09/EC
DOA‐‐08/08/08

08/08/08 Plasma Samaples‐12,672 ml DGHS

17 78 MSD Pharmaceu餙�cals P. Ltd.,
Mumbai
1/91/110/326/AM09/EC
DOA‐‐‐08/14/08

08/14/08 (i)Human Blood Samples—
6000 Vials (not exceeding 30
ml each)
(ii)Human plasma samples‐
6000 vials (Not exceeding 30
ml each)
(iii)Human serum samples—
6000 vials (Not exceeding 30
ml each)

DGHS
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18 84 Synchron Research Service
(P)  Ltd.,
Ahmedabad
1/91/110/344/AM09/EC
DOA‐‐08/19/08

08/19/08
 
 

Human plasma samples for
analysis  purpose‐8.280
liters  (5520  vials  each
contains 1.5 ml plasma)

DGHS

19 86 Synchron Research 08/19/08 Human plasma samples for
analysis  purposes‐1.656

DGHS



Service  (P)  Ltd.
Ahmedabad
1/91/110/345/AM09/EC
DOA‐‐  08/19/08

liters  (1104  vials  each
contains 1.5 ml plasma)

20 87 Syuchron  Research
Service(P)  Ltd.,
Ahmedabad
1/91/110/346/AM09/EC
DOA‐‐  08/19/08

08/19/08 Human plasma samples for
analysis  purposes‐1.656
liters  (1104  vials  each
contains 1.5 ml plasma)

DGHS

21 88 Synchron  Research
Services  P.  ltd.,
Ahmedabad
1/91/110/347/AM08
DOA—08/19/08

08/19/08 Human  Plasma  Samples
for  analysis  purposes‐
1.440 liters (960 vials each
contains 1.5 ml plasma)

DGHS

22 89 Synchron  Research
Services  P.  Ltd.,
Ahmedabad.
1/91/110/348/AM09/EC
DOA‐‐ 08/19/08

08/19/08 Human  Plasma  Samples
for  analysis  purposes‐
7.200  liters  (4800  vials
each  contains  1.5  ml
plasma)

DGHS

23 90 Synchron  Research
Services  P.  Ltd.,
Ahmedabad
1/91/110/349/AM09/EC
DOA‐‐ 08/19/08

08/19/08 Human  Plasma  Samples
for  analysis  purpose‐1.440
liters(960  vials  each
contains 1.5 ml plasma)

DGHS

24 91 Synchron Research Service
P. Ltd. Ahmedabad
1/91/110/350/AM09/EC
DOA—08/19/08

08/19/08 Human  Plasma  Samples
for  analysis  purposes‐
7.200  liters  (4,800  vials
each  contains  1.5  ml
plasma)

DGHS

25 93 Lotus  Labs  Pvt.  Ltd.,
Bangalore
1/91/110/352/AM09/EC
DOA‐‐‐ 08/19/08

08/19/08 Whole  human  blood
plasma‐15.54  liters  for
  laboratory  analysis  by  a
lab  within  the  conduct  of
the  clinical  study  protocol
No. 1267/07.

DGHS

 
Sl.
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26 94   Lotus  Labs  Pvt.  Ltd.,
Bangalore
1/91/110/353/AM09/EC
DOA—08/19/08

08/19/08 Whole  human  blood
plasma‐16.24  liter  for
laboratory analysis by a lab
within  the  conduct  of  the
clinical  study  Protocol
No.1267/07

DGHS

27 95 Siro Clinpharm P. Ltd.,
Mumbai
1/91/110/354/AM09/EC
DOA‐‐ 08/21/08

8/21/08 Human  Serum  ‐5,095  ml,
Human Whole Blood‐5,940
ml  and  Human  Plasma‐
5,440 ml

DGHS

28 97 M/s.  GVK  Biocience  P.  ltd.
Gurgaon
1/91/110/367/AM09
DOA‐‐ 08/28/08

08/28/08 Plasma‐400 Samples of
2ml each

DGHS

29 100 Bharat Nursery Pvt. Ltd.,
Kolkata  8/25/08
1/91/180/556/AM 09/EC
DOA—08/29/08

08/29/08 25 MT of Onion seeds c.v.
Nasik Red/Poona Red  to
Bangaladesh.

M/o
Agri

 
3.2.3    Following   10 applications for 2nd Revalidation were approved:­
 

Sl.
No.

Case
No.

Name of the firm , File No
 

Dt of receipt of
application
MM/DD/YYYY

Product     and subject
 

Deptt/
Remarks

1 101 MSD Pharmaceu餙�cals Pvt.
Ltd., Mumbai
1/91/110/503/AM07/EC
DOA‐‐ 08/08/08

08/08/08 Blood samples
 
2nd Revalida餙�on upto
17.1.09 export licence
No.0550000655 dated
18.1.07
 

DGHS

2 102 PPD Pharmaceu餙�cal
Development (I) Pvt. Ltd.,
Mumbai
1/91/110/572/AM07/EC
DOA‐‐ 08/11/08

08/11/08 Blood samples
 
2nd Revalida餙�on upto
15.3.09
Export  licence No.0073483
dated 16.3.07.
 

DGHS

3 103 Navar餙�s India Ltd., 08/15/08 Blood samples  



Mumbai
1/91/110/549/AM07/EC
DOA‐‐  08/15/08

 
2nd Revalida餙�on Upto
12.4.09
export licence No.0073504
dated 13.4.07.
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4 104 Johnson & Johnson Ltd.,
Mumbai
1/91/110/377/AM07/EC
DOA‐‐ 08/19/09

08/19/08 Blood‐14,098 ml, Serum‐
23,103 ml, Plasma‐14,105
ml and Urine1,19,066 ml
 
2nd Revalida餙�on upto
22.1.09
of export licence
No.0073465 dated 23.1.07.
 

DGHS

5 105 Johnson & Johnson Ltd.,
Mumbai
1/91/110/378/AM07/EC
DOA‐‐ 08/19/08

08/19/08 Blood‐14,258 ml, Serum‐
23,261 ml, Plasma‐
14,269ml and Urine‐
1,19,296ml
 
2nd Revalida餙�on upto
18.1.09      of export licence
No.0073464 dated 19.1.07
 

DGHS

6 106 Eli Lilly and Company
(India) ltd., Gurgaon
1/91/110/603/AM07
DOA‐‐ 08/20/08

08/20/08   Blood samples
 
2nd Revalida餙�on upto
29.3.2009
 export licence
No.0550000752 dated
30.03.2007

 DGHS

7 107 PPD Pharmaceu餙�cals
Development (I) Pvt. Ltd.,

08/11/08 Blood Samples
 

DGHS



Mumbai
1/91/110/570/AM07/EC
DOA‐‐ 08/11/08

2nd Revalida餙�on upto
15.3.2009
export licence No.0073482
dated 16.3.2007

8 108 Astra Zeneca Pharma India
Ltd., Bangalore
1/91/110/139/AM07
Dated 7/5/2008

 07/05/08 Blood, Plasma, Urine,
Tunmor Blocks and serum
samaples.
 
 2nd revalida餙�on  upto
23.1.2009
export licence No.0001862
dated 24.1.2007 .
 

DGHS

9 109 Quin餙�les Research (India)
Pvt. Ltd., Bangalore
1/91/110/605/AM07/EC
DOA‐‐ 08/13/2008
 

08/13/08 Blood Samples
 
2nd Revalida餙�on   upto
17.4.09
Export Lic No.1874
dt.18.4.07

DGHS
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10 110 Johnson & Johnson Ltd,
Mumbai
01/91/110/47/AM07/EC

09/02/2008 Blood samples
 
2nd revalida餙�on upto
4.4.2009
Export Lic No.73501
dt.5.4.2007

DGHS

 
3.2.4      Following 77 applications for export licence were deferred:­
 

Sl.
No.

Case
No.

Name of the firm , File No
 

Dt of receipt of
application
MM/DD/YYYY

Product     and subject
 

Deptt/
Remarks

1 3 Pharmaceutical Research
Associates India (P) Ltd,

03/19/08 (i)Whole blood samples­2430 ml
(ii)Serum  samples—4050 ml

DGHS



Mumbai
01/91/110/737/AM08/EC
DOA­03/19/2008

(iii)Tissue samples—750 slides

2 6 MSD Pharmaceuticals (P) Ltd,
     Gurgaon
01/91/110/751/AM08/EC
DOA­03/27/2008

03/27/08 (I)Human  blood  samples­4400
vials(Not exceeding 20 ml each)
(ii)Human plasma samples­4400
vials
(not exceeding 20 ml each)
(iii)Human  serum  samples­5800
vials(not exceeding 20 ml each)
(iv)Human  urine  samples­5200
vials (not exceeding 20 ml each)

DGHS

3 7 Synchron Research Services (P)
Ltd,    Gujarat
01/91/110/756/AM08/EC
DOA­03/29/2008

03/29/08 Human  plasma  samples  for
analysis  purposes—8.1  liters
(5400  vials  each  contains  1.5  ml
plasma)

DGHS

4 8 Pfizer Ltd, Mumbai
01/91/110/04/AM09/EC
DOA—04/08/2008

04/08/08 (i) Serum­­8220 ml     (ii) Whole
blood—600 ml
(iii) Plasma—4500 ml    (iv) Urine
—3600 ml

DGHS

5 9 Icon Clinical Research India (P)
Ltd,    Chennai
01/91/110/13/AM09/EC
DOA—04/16/2008

04/16/08 (i) Whole blood­40809 ml     (ii)
Serum­45344 ml
(iii) Plasma­7935 ml   (iv) Urine­
45344 ml

DGHS

6 10 Allergan Pharmaceutical Dev
Centre  India (P) Ltdm
Bangalore
01/91/110/11/AM09/EC
DOA­04/16/2008

04/16/08 Serum samples­13000 ml
Whole blood samples­1000 ml
Blood smear slides­170 Nos

DGHS
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7 12 Reliance Clinical Research
Services(P) Ltd, Mumbai
01/91/110/42/AM09
DOA­­04/24/2008

04/24/08 Human Plasma—1200 Plasma
samples
(1 ml/ cryostat tube )

DGHS

8 13 Johnson & Johnson Ltd, Mumbai
01/91/110/45/AM09/EC
DOA­ ­04/24/2008

04/24/08 (i)Whole blood­345 ml for 30
patients
(ii)Serum­517.5 ml for 30 patients
(iii)Biopsy Tumor
samples(paraffin embedded/fresh
frozen)­35 samples for 30 patients
(iv)Bone Marrow sample­172.5
ml for 30 petients
(v)Uncharged uncoated glass
tissue slides­345 slides for 30

DGHS



patients]
(vi) Slides of tumor tissue­690
slides for 30 patients
(vii)Tissue sections(ten 15 micron
sections placed in one tube)­35
tubes for 30 patients.
 

9 15 PPD Pharmaceutical Dev India
(P) Ltd, Mumbai
01/91/110/68/AM09/EC
DOA—05/01/2008

05/01/08 (i)Human whole blood­32,565 ml
(ii)Human Serum—74,100 ml
(iii)Human plasma­106, 080 ml

DGHS

10 16 PPD Pharmaceutical Deve India
(P) Ltd, Mumbai
01/91/110/69/AM09/EC
DOA­ 05/01/2008

05/01/08 Human plasma—4320 ml DGHS

11 17 Vibgyor Scientific Research Ltd,
Ahmadabad
01/91/110/87/AM09/EC
DOA­05/07/08

05/07/08 Bone Marrow Masenchymal Stem
cell— 50

DGHS/
ICMR

12 19 Raptim Research Ltd, Mumbai
01/91/110/109/AM09/EC
DOA­­­05/15/08

05/15/08 Samples of plasma sent for
Analytical
Testing—5000 ml

DGHS/
ICMR

13 20 RCC Laboratories India (P)
Ltd,   Hy,bad
01/91/110/117/AM09/ED
DOA­05/15/08

05/15/08 Serum samples (collected
from rats/mice)

MOEF

14 21 MSD Pharmaceuticals (P)
Ltd, Gurgaon
01/91/110/124/AM09/EC
DOA­ 05/19/08

05/19/08 Human blood samples—100
vials (not exceeding 02 ml
each)

DGHS

15 22 Vibgyour Scientific Research
(P) Ltd,    Ahbad
01/91/110/132/AM09/EC
DOA­ 05/26/2008

05/26/08 Bone Marrow Mesenchyml
Stem cells—50 samples

DGHS/
ICMR
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16 23 Chemech Laboratories Ltd,
Chennai
01/91/110/137/AM09/EC
DOA­ 05/26/08

05/26/08 Human plasma samples in dry
ice—3200 Vials (not
exceeding 05 ml each)

DGHS

17 24 Lambda Therapeutic
Research Ltd,Ahmedabad

06/02/08 Plasma samples for
Rabeprazole

DGHS



01/91/110/158/AM09/EC
DOA—06/02/2008

18 26 Stempeutics Research (P) Ltd,
Bangalore
01/91/110/170/AM09/EC
DOA—06/10/08

06/10/08 Processed mesenchymal stem
cells derived from bone
marrow­50 Nos (not
exceeding 60 ml plasmalyte
for each patient)

DGHS/
ICMR

19 28 Y.R. Gaitonde Medical
Educational & Research
Foundation Ltd, Chennai
01/91/110/193/AM09/EC
DOA—06/20/08

06/20/08 Human Plasma –91 Nos (Not
exceeding 01 ML each)
Human serum­20 Nos (not
exceeding 01 ML each)
Genital Secretions ­51 Nos
(not exceeding 01 Ml each)

DGHS

20 29 Johnson & Johnson Ltd,
Mumbai
01/91/110/210/AM09/EC
DOA—06/22/08

06/22/08 Whole blood—2450 ml for
50 patients
Serum—7975 ml for 50
patients
Plasma—4075 ml for 50
patients
Urine—8000 ml for 50
patients

DGHS

21 30 Siro Clinpharm (P) Ltd,
Mumbai
01/91/110/201/AM09/EC
DOA—06/23/08

06/23/08 Human serum—5095 ml
Human whole blood—5940
ml

DGHS

22 31 Sanofi Synthelabo india Ltd,
Mumbai
01/91/110/205/AM09/EC
DOA—06/26/08

06/26/08 Blood plasma—320 tubes of 2 ml
each (640 ml)
Whole blood­­­160 tubes of 3 ml
each (480 ml)
Blood serum—64 tubes of 2.5 ml
each (160 ml)
Blood serum—160 tubes of 3.5
ml each (560 ml)
Blood serum—64 tubes of 2.5 ml
each (160) ml
Blood plasma –320 tubes of 3 ml
each (960 ml)
Blood plasma—288 tubes of 3 ml
each (864 ml)
Urine—64 tubes of 10 ml each
(640 ml)
Blood serum—64 tubes of 3.5 ml
each (224 ml)

DGHS

23 32 Igate Clinical Research
International (P) Ltd, Mum
01/91/110/209/AM09/EC

06/27/08 Whole blood—6800 ml
Serum—5800 ml
Plasma—11600 ml

DGHS



DOA­­­06/27/08 Urine—15600 ml
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24 33 Quest Diagnos餙�cs Pvt Ltd,
Bangalore
01/91/110/212/AM09/EC
DOA‐‐  06/30/08

 
06/30/08

Human  blood  samples­500  vials
(not  exceeding  06  ml  each),
Human serum samples­1000 vials
(not exceeding 06ml each), Human
plasma  samples—1000vials  (not
exceeding  06  ml  each),  Human
Urine  samples­250  vials  (not
exceeding  06  ml  each),  Human
Tissue  samples—250  vials  (not
exceeding 06 ml each)

DGHS

25 34 Quin餙�les Research India Pvt.
Ltd., Bangalore
01/91/110/220/AM09/EC
DOA‐‐07/01/2008

07/01/08 Whole Human Blood – 49860 ml
Human Plasma – 44280 ml
Human Serum – 46260 ml
 

DGHS

26 35 Quin餙�les Research India Pvt.
Ltd., Bangalore
01/91/110/221/AM09/EC
DOA‐‐07/01/2008

07/01/08 Whole Human Blood – 3840 ml
Human Plasma – 4320 ml
Human Serum – 8820 ml

DGHS

27 36 Vimta Labs Ltd., Hyderabad
01/91/110/222/AM09/EC
DOA‐‐07/02/2008

07/02/08 Human Plasma samples – 6 Liters
(2000 Ria vials)

DGHS

28 37 Advinus Therapeu餙�cs Pvt Ltd,
Bangalore
01/91/110/225/AM09/EC
DOA‐‐07/04/2008

07/04/08 Animal plasma samples—700
samples

DGHS

29 39 Patel Seed Company, Delhi
01/91/110/235/AM09/EC
DOA‐07/09/08

07/09/08 62,000 Kgs Onion Seeds Nasik
Red(N‐53)
FOB value US$‐1,07,000/‐

M/o Agri

30 40 Quin餙�les Research India Pvt.
Ltd., Bangalore
01/91/110/242/AM09/EC
07/09/2008

07/09/08 Whole Human Blood – 2117
ml
Human Plasma – 5011 ml
Human Serum – 1302 ml

DGHS

31 41 Gloxosmithkline
Pharmaceu餙�cals Ltd.,
Mumbai
01/91/110/244/AM09/EC
DOA—07/10/2008

07/10/08 Whole Blood – 10 ml x 36 EDTE
Tubes = 360 ml
Serum – 1 ml x 1428 Tubes =
1428 ml, 2 ml x 1146 Tubes =
2292 ml, 3 ml x 72 Tubes =
216 ml, 0.5 ml x 1386 Tubes =
693 ml

DGHS



Plasma – 1 ml x 915 Tubes =
915 ml, 2 ml x 303 Tubes =
606 ml.
Urine – 10 ml x 2082 Tubes =
20820 ml.
 

32 42 Wyeth pharmaceu餙�cals India
Ltd, Mumbai
01/91/110/245/AM09/EC
07/10/2008

07/10/08 Tissue blocks –50nos, Plasma
samples‐1250 ml

DGHS
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33 43 Quin餙�les Research India Pvt.
Ltd., Bangalore
01/91/110/246/AM09/EC
07/10/2008

07/10/08 Whole Human Blood – 1296
ml
Human Plasma – 810 ml
Human Serum – 1296 ml

DGHS

34 45 MSD Pharmaceu餙�cals Pvt.
Ltd., Gurgaon
01/91/110/259/AM09/EC
07/15/2008

07/15/08 Human Blood samples – 1400
vials (not exceeding 05 ml
each)
Human Plasma samples –
38000 vials (not exceeding 05
ml each)
Human Serum samples –
20000 vials (not exceeding 05
ml each)
Human Urine samples – 3300
vials (not exceeding 10 ml
each)

DGHS

35 46 Quin餙�les Research India Pvt
Ltd, Bangalore
01/91/110/260/AM09/EC
07/17/2008

07/17/08  Whole Human blood‐9900
ml,
Human serum‐86400ml,
Human plasma‐86400ml

DGHS

36 47 Novar餙�s India Ltd., Mumbai
01/91/110/262/AM09/EC
DOA—07/18/2008

07/18/08 Whole Blood ‐24000 ml DGHS

37 48 Biogen Idec Biotech (P) Ltd
Gurgaon
01/91/110/264/AM09/EC
07/18/2008

07/18/08 Whole Blood ‐17000 ml,
Serum‐25, 000 ml
Urine‐100, 000 ml
Plasma‐1, 600 ml

DGHS

38 49 Patel Seed Company, Delhi 07/18/08 93,750 Kgs of Onion Seeds M/o Agri



01/91/110/263/AM09/EC
DOA‐07/18/08

Nasik Red (n‐53)
FOB value US$‐1,54,500/‐

39 50 Novar餙�s Healthcare Pvt Ltd,
Mumbai
01/91/110/265/AM09/EC
07/21/2008

07/21/08 Whole blood‐2000ml, Serum
—9000ml, Plasma—2000ml,
Hematology slides—1000
units, Urine—6000 ml

DGHS

40 51 BA Research India Ltd.,
Ahmedabad
01/91/110/277/AM09/EC
07/24/2008

07/24/08 Plasma samples – 4320 ml DGHS

41 52 Advinus Therapeu餙�cs Pvt Ltd,
Bangalore
01/91/110/283/AM09/EC2
DOA—07/26/2008

07/26/08 Plasma samples for analysis‐
1250 samples in 3 batches
from July‐08 to mar‐09

DGHS

42 53 Icon Clinical Research India
Pvt. Ltd., Chennai
01/91/110/284/AM09/EC
07/28/2008

07/28/08 Serum – 1170 ml (1.170 L)
Whole Blood – 650 ml (0.650
L)
Blood Smear – 650 slides
(Nos.)

DGHS
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43 54 Johnson & Johnson Ltd.,
Mumbai
01/91/110/286/AM09/EC
07/29/2008

07/29/08 Blood – 25000 ml for 100
pa餙�ents
Urine – 21000 ml for 100
pa餙�ents
Plasma – 720 ml for 100
pa餙�ents
Serum – 11500 ml for 100
pa餙�ents

DGHS

44 59 Bristol Myers Squibb India
P. L:td., Mumbai
1/91/110/303/AM09/EC
DOA—08/06/08

08/06/08 Total volume of Whole
Blood‐3000 ml, Total
volume of Serum ‐17,633
ml

DGHS

45 60 Vimta Labs Ltd.,
Hyderabad
1/91/110/307/AM09/EC
DOA‐‐0 8/06/08

08/06/08 Human Plasma Samples‐8
liters(4000 Rai Vials)

DGHS

46 62 Glenmark Generies Ltd.,
Mumbai

08/06/08 Clinical study samples from
healthy human adult subject

DGHS



1/91/110/309/AM09/EC
DOA‐‐08/06/08

for the bioavailability study of
Lithium Crbonate 450 mg ER
Tablets of  of Roxane
Laboratories, USA under 
fas餙�ng condi餙�on‐588 vials
each containing 1ml of human
plasma,(Original samples)‐
US$25.00
(Duplicate samples)US$25.00

47 63 Glenmark Generies Ltd.,
Mumbai
1/91/110/310/AM09/EC
DOA‐‐08/06/08

08/06/08 Clinical study samples from
healthy human adult subject
for the bloavailablity study of
Lithium  Carbonate 450 ml ER
Tables of Glenmark Generies
Ltd. India and Lithium
Carbonate 450 mg ER Tablet
of Roxane Lab. USA‐588
vialseach containing ‐1ml –
US$25, 588 Vials each
containing 1ml‐US 25

DGHS

48 64 Glenmark Generies Ltd.,
Mumbai
1/91/110/311/AM09/EC
DOA‐‐0 8/06/08

08/06/08 Clinical study samples from
healthy human adult subject
for the bioavailability study of
Lithium Carbonate 300 mg ER
tablets of Glenmark Generies
Ltd.,‐588 vials each containing
1ml of human plasma –US
$25,

DGHS

49 65 Glenmark Generies Ltd.,
Mumbai
1/91/110/312/AM09/EC
DOA‐‐08/06/08

08/06/08 Clinical study samples from
healthy human adult
subject for the
bioavailability study of
Lithium Carbonate 300 mg
ER Tables ‐588 Vials each
containing 1ml –US$25

DGHS
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50 66 Glenmark Generies Ltd.,
Mumbai
1/91/110/313/AM09/EC

08/06/08 Clinical study samples from
healthy human adult
subject for the

DGHS



DOA‐‐08/06/08 bioavailability study of
Norethindrone 0.35mg
Tablet 788 vials each
containg 1ml of human
plasma–US$25

51 68 Quan餙�les Research India P.
Ltd., Bangalore
1/91/110/317/AM09/EC
DOA‐‐ 08/08/08

  08/08/08 Whole Human Blood‐10,080
ml,Human Serum‐42,000 ml,
Human Plasma‐40,320 ml

DGHS

52 70 PPD Pharmacu;餙�cal
Development (I) P. Ltd.,
Mumbai
1/91/110/322/AM09/EC
DOA‐‐08/11/08

08/11/08 Human Plasma‐21,060 ml DGHS

53 71 Siro Clunpharm Pvt. Ltd.,
Thane
1/91/110/323/AM09/EC
DOA‐‐‐08/11/08

08/11/08 Human Plasma‐2,592 ml DGHS

54 72 Siro Clinpharm Pvt. Ltd.,
Thane
1/91/110/324/AM09/EC
DOA—08/11/08

08/11/08 Human Whole Blood‐
12,960ml, Human Plasma‐
2,592 ml, Human Serum‐
11,664 ml, Human Urine‐
51,840ml

DGHS

55 73 Sanofi Synthelabo (India) Ltd.,
Mumbai
1/91/110/325/AM09/EC
DOA‐‐08/11/08

08/11/08 Whole Blood‐2,080 tubes of 3
ml each, Blood Plasma‐2,880
tubes of 2ml,Blood Serum‐480
tubes of 2ml,Blood serum‐
1,600 tubes of 8.5 ml, Blood
Serum‐320 tubes of 3.5
ml,Blood Plasma‐1,600 tubes
of 3ml,Blood plasma1,120
tubes of 3ml,Urine‐320 tubes
of 10ml each,Blood Serum‐
320 tubes of 3.5 ml each,
Blood plasma‐960 tubes of
3ml each, Blood plasma‐329
tubes of 3ml each.

DGHS

56 74 Sanofi Synthelabo (India) Ltd.,
Mumbai
1/91/110/326/AM09/EC
DOA‐‐  08/11/08

08/11/08 Whole Blood‐320 tubes of 3
ml each,
Whole Blood‐128 tones of
3ml each, Blood Plasma‐576
tubes of 2ml,Blood Plasma‐

DGHS



192 tubes of 2ml each ,Blood
Serum‐64 tubes of
2.5ml,Blood serum‐320 tubes
of 8.5 ml, Blood Serum‐64
tubes of 2.5 ml ,Blood Plasma‐
320 tubes of 3ml,Blood
plasma1,224 tubes of
3ml,Urine‐64 tubes of 10ml
each ,Blood Serum‐64 tubes
of 3.5 ml each, Blood plasma‐
96 tubes of 3ml each.
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57 75 Novar餙�s Healthcare P. Ltd.,
Mumbai
1/91/110/329/AM09/EC
DOA‐‐08/12/08

08/12/08 Plasma‐323 ml, Serum‐92
ml, Urine‐462 ml

DGHS

58 76 Pharmaleaf India Pvt. Ltd.,
Bangalore
1/91/110/330/AM09/EC
DOA‐‐ 08/12/08

08/26/08 Blood‐84,690  ml,  Urine‐
1,49,370 ml, Serum‐45,045
ml,  Plasma‐11,550  ml  and
Tumor  Specimen‐231
slides/blocks

DGHS

59 77 Pfizer Ltd., Mumbai
1/91/110/331/AM09/EC
DOA‐‐ 08/13/08

08/13/08 Plasma‐920  ml,  Whole  B
lood  Sample  1,040 ml  and
Serum‐520 ml

DGHS

60 79 Johson & Johnson Ltd.,
Mumbai
1/91/110/333/AM09/EC
DOA‐‐‐08/14/08

08/14/08 Whole Blood‐27,440 ml for
80 pa餙�ents
Serum‐5,45,200  ml  for  80
pa餙�ents  and  Urine‐12,800
ml for 80 pa餙�ents.

DGHS

61 80 Johson & Johnson Ltd.
Mumbai
1/91/110/336/AM09/EC
DOA—08/14/08

08/14/08 Whole  Blood‐27,440  ml,
Serum‐5,45,200 ml,  Urine‐
12,800 and Chek Swab‐160
swabs.

DGHS

62 81 PPD Pharmaceu餙�cal
Development (I) P. Ltd.,
Mumbai
1/91/110/338/AM09/EC

08/18/08 Human Plasma‐7,020 ml DGHS



DOA‐‐  08/18/08
63 82 Quan餙�les Research India P.

Ltd., Bangalore
1/91/110/339/AM09
DOA‐‐‐ 08/18/08

08/18/08 Whole Human Blood‐
59,130 ml

DGHS

64 83 Synehron Research Service
(P) Ltd., Ahmedabad
1/91/110/343/AM09
DOA‐‐ 08/19/08

08/19/08 Human Plasma Samples for
analysis purposes‐8.280
liters(5520 vials each
contains 1.5 ml plasma)

DGHS

65 85 Ms. Leela Du顀�a (L & B
Crea餙�ons) Kolkata
1/91/110/341/AM09
DOA‐‐ 08/19/08

08/19/08 Onion Seeds M/o Agri
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66 92 Lotus Labs Pvt. Ltd.,
Bangalore
1/91/110/351/AM09/EC
DOA‐‐ 08/19/08

08/19/08 Whole human blood
plasma‐21.6 liters for
laboratory analysis

DGHS

67 96 Quin餙�les Research India P.
Ltd., Bangalore
1/91/110/361/AM09
DOA‐‐ 08/26/2008

08/26/08 Blood Samples DGHS

68 98 M/s. Novar餙�s Healthcare P.
Ltd., Mumbai
1/91/110/369/AM09
DOA‐‐ 08/28/08

08/28/08 Plasma‐16,920 ml DGHS

69 99 M/s. Novar餙�s Halthcare P.
Ltd. Mumbai
1/91/110/370/AM09
Dated    08/28/08

08/28/08 Whole Blood, Plasma,
Serum & Sputem

DGHS

70 126 M/s. Noor Interna餙�onal,
Ahbad
01/91/110/447/AM08/EC

10/19/2007 Export of live camels to
Pakistan

DAHD&F

71 127 M/s JS Spices Ltd,
Meghalaya
01/91/110/728/AM08/EC

02/26/2008 De‐oiled Sandalwood
‐12,000 Kgs

MOEF

72 129 M/s. Glass & Foundry 09/05/2008 1500 + 1000= 2500 MT M/o Mines



Sands, Allhabad
01/91/110/316/AM09/EC

Silica Sand to Nepal

73 130 M/s. Naresh Interna餙�onal,
Delhi
01/91/110/168/AM08/EC

07/04/2008 Sandalwood de‐oiled
spent dust

MOEF

74 131 M/s. Naresh Interna餙�onal,
Delhi
01/91/110/215/AM08/EC

06/20/2008 6 MT of Sandalwood chips
etc.

MOEF

75 132 M/s. Naresh Interna餙�onal,
Delhi
01/91/110/213/AM08/EC

01/07/2008 5 MT of Sandalwood chips MOEF

76 133 M/s. Naresh Interna餙�onal,
Delhi
01/91/110/214/AM08/EC

06/30/2008 9 MT of Sandalwood chips
etc

MOEF

77 134 M/s. Naresh Interna餙�onal,
Delhi
01/91/110/702/AM08/EC

09/04/2008 3 MT of Sandalwood chips MOEF

 
 

3.2.5     Following 21  applica餙�ons were approved on Ex‐Post Facto basis:‐
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1 111 Novar餙�s Healthcare Pvt. Ltd.,
Mumbai
1/91/110/67/AM08/EC
DOA—05/21/2008
 

05/21/2008 Whole blood, plasma, serum
and urine
 
1st Revalida餙�on

DGHS

2 112 GlaxoSmithkline
Pharmaceu餙�cals Ltd.,
Mumbai
1/91/110/57/AM08/EC
DOA=‐‐05/26/2008
 

05/26/2008 Human Plasma
 
1st  Revalida餙�on

DGHS

3 113 PPD Pharmaceu餙�cals
Development (I)  Pvt. Ltd.,
Mumbai
01/91/110/14/AM09/EC
DOA‐ 06/20/2008

06/20/2008 Blood Samples
 
1st  Revalida餙�on

DGHS

4 114 Novar餙�s Healthcare Pvt. Ltd., 06/23/2008 Whole blood, serum and DGHS



Mumbai
1/91/110/46/AM08/EC DOA‐
‐ 06/23/2008
 

urine
 
1st Revalida餙�on

5 115 L & B Crea餙�on (Ms. Leela
Du顀�a), Kolakta
01/91/180/906/AM09/EC
DOA‐‐ 06/27/2008

06/27/2008 Licence
 
 For export of Onion Seeds

M/o Agri

6 116 ICON Clinical Research India
Pvt. Ltd., Chennai
1/91/110/290/AM08/EC
DOA‐‐ 07/04/2008
 

07/04/2008 Blood, Serum and Plasma
 
1st Revalida餙�on

DGHS

7 117 Eli Lilly and Company (India)
Pvt. Ltd., Gurgaon
1/91/110/308/AM08/EC DOA
—07/08/2008
 

07/08/2008 Biological Samples
 
1st  Revalida餙�on

DGHS

8 118 PPD Pharmaceu餙�cal
Development India Pvt. Ltd.,
Mumbai
1/91/110/141/AM08/EC DOA
—07/08/2008
 

07/08/2008 Whole Human Blood, human
Serum and Human Plasma
 
1st  Revalida餙�on

DGHS
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9 119 GlaxoSmithKline
Pharmaceu餙�cals Ltd.,
Mumbai
1/91/110/162/AM08/EC
DOA‐‐ 07/15/2008
 

07/15/2008 Blood Samples
 
1st  Revalida餙�on

DGHS

10 120 Icon Clinical Research India
Pvt. Ltd., Chennai
1/91/110/289/AM08 DOA
—07/17/2008
 

07/17/2008 Blood Samples
 
1st  Revalida餙�on

DGHS

11 121 Bayer Pharmaceu餙�cals Pvt. 07/28/2008 Serum DGHS



Bayer Pharmaceu餙�cals Pvt.
Ltd., Mumbai
1/91/110/286/AM08/EC
DOA—07/28/2008
 

07/28/2008 Serum
 
1st  Revalida餙�on

12 122 Bayer Pharmaceu餙�cals Pvt.
Ltd., Mumbai
1/91/110/285/AM08/EC
DOA‐‐‐ 07/28/2008
 

07/28/2008 Serum etc
 
1st  Revalida餙�on

DGHS

13 123 Novo Nordisk India Pvt Ltd,
Bangalore
01/91/110/289/AM09/EC
DOA—07/31/2008

07/31/2008 Licence
Permission le顀�er  issued on
5.9.08 for export of
 Frozen/Ambient Serum
etc.

DGHS

14 124 MSD Pharmaceu餙�cals (P)
Ltd, Gurgaon
01/91/110/366/AM09/EC
DOA—08/11/08

08/11/08 Blood samples
 
1 st Revalida餙�on

DGHS

15 125 Na餙�onal Silk Worm Seeds
Organiza餙�on, B lore
01/91/180/456/AM09/EC

08/27/2008 Licence
For export of Silkworm
Hybrid live
eggs

M/o Tex

16 135 Synthite Industrial
Chemicals Ltd,
01/91/110/438/AM08

11/10/2007 15600 Kgs of Red Sanders
wood extracts  for fob
value US$‐6,89,900/‐

MOEF

17 136 SK Exports, Kanpur
01/91/110/168/AM08/EC

10/25/2007 250 Nos of buffaloes DAHD&F

18 137 Danisco(I) Pvt Ltd, Delhi
01/91/110/148/AM08/EC

01/31/2008 270 Kgs of Sandalwood Oil MOEF

 
: 18 :

Sl.
No.

Case
No.

Name of the firm , File No
 

Dt of receipt of
application
MM/DD/YYYY

Product     and subject
 

Deptt/
Remarks

19 138 Karnataka Soaps & Detergents Ltd,
Blore
01/91/110/711/AM08/EC

02/27/2008 44.1 Kgs (5000 pices of 9 ml
sandalwood oil)

MOEF

20 139 Tuberculosis Research Centre
vaccine Trial Centre, Chennai

07/25/2008 Human whole blood, serum and
human plasma

DGHS



01/91/110/280/AM09/EC
21 140 Nirup Clinical research (I) Pvt Ltd

Mumbai
01/91/110/288/AM08/EC

07/30/2008 Whole blood, serum and Urine
etc

DGHS

 
3.2.6        Following 03  applications were rejected :­
 

Sl.
No.

Case
No.

Name of the firm , File No
 

Dt of receipt of
application
MM/DD/YYYY

Product     and subject
 

Deptt/
Remarks

1 1 Quintiles Research (India ) Pvt
Ltd,   Blore
01/91/110/07/AM09/EC
DOA­ 03/09/2008

03/09/08 Whole Human Blood­ 6480 ml
Human Serum – 13770 ml
Human Plasma­6480 ml

DGHS
The  firm  not
replied  to  the
query  made
by  D/o
DGHS.

2 2 Quintiles Research India (P)
Ltd, Blore
01/91/10/734/AM08/EC
DOA­03/18/2008

03/18/08 Human plasma ­3168 ml
Human serum­2535 ml

DGHS
The  firm  not
replied  to  the
query  made
by  D/o.
DGHS

3 128 HT Media Limited, New Delhi
01/91/110/43/AM09/EC

04/26/2008 Waste paper to Singapore DOC/
MOEF
(MOEF
denied  for
export
licence)

 
 

 
4.         Following decisions were taken to expedite decision making in respect of pending applications for export and import authorizations:

 
4.1             Henceforth, EFC meetings will be held on 2nd Wednesday of every month. (Instead of 3rd Wednesday so far).
 
4.2             All applications received till end of last month should be taken up in EFC meeting, that is applications received upto 30.09.2008 would
be listed for October meeting. Agenda for the same would be sent during 25th to 30th September which may incorporate applications received till
mid month, that is, 15.09.2008.  Cases received in 2nd fortnight of month would be put up as additional agenda.
 
4.3             Additional agenda items must reflect changes occurring in the meanwhile, i.e. after circulation of original agenda and before date of
meeting.
 
4.4             Final decisions would be taken in all applications received upto 31.07.2008 in October meeting.  Therefore, Administrative Ministries /
Departments are requested to expedite their comments.

 



4.5             All cases where concerned Departments have given NOC may be put up ex­post­facto to EFC. Processing should normally not take
more than 3 working days by which time, letter of approval must be issued.
 
4.6                         Cases  in which no  communication  is  received  from Administrative Department  in  time,  and where  similar  products  have been
approved in the past, may also be submitted alongwith such details of past approvals for both import & Export authorization for taking decision
by EFC.
 

 
 
5.         Meeting ended with thanks to all participants.
 

*********


